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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A No.5in CIVIL APPEAL NQ(s). 5648 OF 2006

STATE OF PUNJAB & ORS. Appel I ant (s)

VERSUS

M S. ATUL FASTENERS LTD. Respondent (s)

(for clarification/nodification of court’s order dated 4.12.2006 and office report)

Date: 16/03/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE A K. MATHUR

HON BLE MR JUSTI CE DALVEER BHANDARI

For Appellant(s) M. Sarup Singh, Sr. Addl. Adv. General
M. Kuldip Singh, Adv.
M. R K Pandey, Adv.
M. Arun K. Sinha, Adv.

For Respondent (s) M. Jawahar Lal Gupta, Sr. Adv.

Ms. Ni dhi Gupta, Adv.

Ms. S. Janani, Adv.

UPON hearing counsel the Court nade the foll ow ng



ORDER

Let this appeal be listed for final hearing along with application

for clarification/nodification in the second week of April, 2007.

(Par deep Kunar) (Radha R Bhati a)

Court Master Court Master



